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. \"N THE CENTRAL ADMINISTRATIVE TRIB[_JNAL HYDERABAD BENCH AT HYDERABAD

0.A.NO. 550/95, _
Date of Order: 20-2-98,

Betweens - ¢ .
A.Veeraswamy. ' '
X} Applicant. b
and .
1. The Sub Divisional Engineer, -

Telecom, Mahaboobnagar-1l.

2. The Telecom Dist.Engineer,
Mahaboobnagar-1.

3. The Director General,
‘Telecom, Union of India,
Sanchar Bhavan, New Delhi-1
.. Respondents.

For the 2pplicgnts Mr, C.Suryanarayana, Advocate.

For the Respondents: Mr, V.Bheemanma, Addl.CGSC.

CORAM: : :
' THE HON'BLE MR.JUSTICE A.V.HARIDASAN 3 MEXHE VICE-CHAIRMAN
{ ERNAKUEAM BENCH)

THE HON'BLE MR, H.RAJENDRA PRASAD : MEMBER{ADMN)
The Tribunal made the following Orders-
After making submissions for sometime the learned

counsel for the applicant seeks permission to withdraw this applica-

tion with liberty to move the I d4edy’ under the Industrial
: pisputes Act for considering conciliatery measures and redressal
of his grievances. .

Granting such liberty, the spplication is dismissed

po- """

Deputy Registrar.

as withdrawn.

To _
1. The Sub Divisional Engineer, Telecom, Mahabubnagar-1.

2, The Telecom Dist.Engineer; -Mahabubnagar-l.-

3. The pirector General, Union of India, Telecom,
.Sanchar Bhavan, New Delhi-1. :

4, One copy to Mr. C.suryanarayana, Advocate, CAT.Hyd.
5, one copy to Mr.V.Bhimanna, Addl.CGSC. CAT.Hyd.
6. One spare COpY. - ‘
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IN [HE CENTRAL ADMINISTRATIVE TRIBUNAL
HYLERABAD BLNCH AT HYDERABAD

THE LR 'Zuk MRL,OUSTICE T}V Reompoh-o |
VICE-CHAIRMAN (Fyancts, fo
END )

Thi HCN'SLE MR.H.RAGENDRA PRASADsM(A)

“r

DATED: Qu-9_ -199%

ORDER/JUDGMENT 5.

MoAs/K.A./Cea.NoG.

0.0, 550 I;r;"

T.L.No. ' CW.R, >

R ‘ . . _ : ' Admnittkd and Interim directions .
' ' Issued,

Allowe g

- Dispgsed of with direction

" Dismigsed.

Dismissed as withdrawn

Dismigsed for Default.
Ordered/Rejected.
0 No order as to costs,
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